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pressed by Dr. H. K. Paranjape at the meeting
under the auspices of the National
Productivity Council were only his personal
views and as such there is no question of
reaction by the Government particularly as Dr.
Paranjape had not mentioned any specific
instance.

(b) It is seen from the authoritative text of
the record of discussion forwarded by the
Commission's office that Dr. Paranjape did
not mention any company by name in
connection with the statement quoted by the
Member. The words used by Dr. Paranjape, as
they appear in the record of discussion, were
as follows :

""Sometimes a company which is more
competent and expert in a particular field is
encouraged not to develop in its own
specialised field but to expand into some
quite new fields or a core industry, even
though it may have no special expertise for
such an industry".

Re-instatement of dismissed Railway
employees

552. SHRI SYED AHMED HASHMI :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether it is a fact that eleven major
railwaymen"s Unions of Europe and Aus
tralia have urged the Government of India
to reinstate all railway men removed from
service following the strike in May this
year; and

(b) if so, what is Government's reaction
thereto ?

THE MINISTER OF RAILWAYS (SHRI
L.N. MISHRA) : (a) Yes Sir— from 10
unions.

(b) The Government's policy is not to
victimise employees for legitimate Trade
Union activities. However, when they act
against the law of the land, appropriate action
has to be taken. The policy of looking into
individual appeals sympathetically has already
been announced in the Parliament, and as a
result of it about 85% of those employees who
were dismissed or removed and who appealed
have been taken back.

. *553 [Transferred to the 19th December,
1974.1

*554 [Deleted.]
Ty ¥ €29 ¥ ATH ®T ASAT AT

¥555. ot siaew fag o #A@T
| WA nE AAA AT FA var R

0 w7 w2 f 19 fimew
FET T F fAMve Har

[9 DEC. 1974]

to Questions 46
70 fagrawi 7 4 wR w=Ew
I AW dZ7 F< WER (Feaaf=ei
AT B2 A % 747 ® {agiT &
SO E T e B D O Sk vk i
F WG FHE RavA W Ow A0
famr ar;

() @fa 2 @t aargw fawfw
T A wEATE w0 T ¥ oW

() afz 3oz a9 (=) 5T
IHT FOZT AT IEE FA WM £ 7

t[Change of name of Dcsari railway station

'555. SHRI SITARAM SINGH : Will the
Minister of RAILWAY'S be pleased to
state :

(a) whether it is a fact that a memoran
dum was submitted by some members of
the Bihar State legislative Assembly on the
19th  September, 1973 to his Ministry
alongwith the recommendations of the then
Chief Minister of Bihar, for changing the
name of Desari railway station to Shahid
Vindhyavasni Nagar Station;

(b) if so, whether any action has been
taken on those recommendations; and

(c) if the answer to part (b) above be in
the negative, the reasons therefor ?}
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t{THE MINISTER OF RAILWAYS (SHRI
L. N- MISHRA): (a) A letter dated 8th May
1973 from C. M. Bihar forwarding the
memorandum signed by a large number of
M.L.Ass and M.P.s from Bihar on this
subject was received.

(b) and (c). The matter was referred to the
Ministry of Home Affairs who have not
accepted the proposed change.l

! [ 1 English translation.



